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delayed in implementation due to delay in issue of required notifications from various
Ministries in this regard; and
(b) if so, the details thercof and the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF COMMERCE AND INDUSTRY
(SHRI JYOTIRADITYA MADHAVRAOQO SCINDIA): (a) The concerned Ministries are
taking steps to issue the required notifications.

(b) Does not arise.
Mega industrial hub in Telangana region

166. SHRI NANDI YELLAIAH: Will the Minister of COMMERCE AND INDUSTRY
be pleased to state:

(@) whether the Ministry is seriously planning to set up a mega Industrial hub
in the area abutting the National Highway, Rajiv Rahadari, in Medak and Warangal
Districts for the fast development of Telangana region;

(b) if so, the details of process and action initiated in this respect in the said
areas;

(¢) if not, the reasons therefor;

(d) whether any alternative land could be acquired and finalised on the
same highway at a distance of a couple of kilometres away from the said National
Highway; and

(e) if not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF COMMERCE AND INDUSTRY
(SHRI JYOTIRADITYA MADHAVRAO SCINDIA): (a) No, Sir

(b) to (¢) Do not arise.
Default on payment by Iran on rice export

167. SHRI PIYUSH GOYAL: Will the Minister of COMMERCE AND INDUSTRY
be pleased to state:

(@) whether it is a fact that Iran has defaulted on payments on rice exports, to
India;

(b) if so, the details thereof;

(¢) whether Government has conducted an assessment of the same;

(d) if so, the details thercof, and

(e) if not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF COMMERCE AND INDUSTRY
(SHRI JYOTIRADITYA MADHAVRAO SCINDIA): (a) and (b) The arrears due to Indian
Rice exporters amount to more than INR 183 crores (Rs. 1,837,399,711.85). The amount



